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[Translation] 

Origioal Drafting of Bills 10 Hindi 

4071. SHRI NARESH CHANDRA 
CHATURVEDI: Will the Minister 
of LAW AND JUSTICE be pleased to 
state: 

(a) wbether it is a fact that all tbe 
Acts in English have been translated by 
the Official Languages Wing of the 
Legislative Department; 

(b) if so, tbe rcasons why Official 
Languages Wing is not entrusted with 
the work of preparing original draft s in 
Hindi independently; and 

(c) the Government's scheme ID 

tbis regarding the time by which it is 
likely to be implemented? 

THE MINISTER OF STATE IN 
THE MINISTRY OF LAW AND JUS-
TICE (SHRI H. R. BHARDWAJ) : (a) 
Yes, Sir. All the Central Acts included 
in the India Code, except 5 Acts of 
1984 and Acts of 1985 have been 
translated into Hindi. 

(b) and (c): So far, the time and 
energy of the Official Languages WiBg 
has been mainly devoted for making 
th*! translation of the Central Acts up-

to-date. Before the Official Languages 
WiDg can be entrusted with the work 
of preparing original drafts of legisla-
tion in Hindi independently, the neces-
srry expertis<l for tbe purpose will bave 
to be built up for undertaking original 
drafting which is not the same thing as 
translation. For this purpose, tile 
Officers of the Official Languages Wing 
will have to be actively associated and 
will have to work on the job along with 
Draftsmen preparing Bi lis in English 
and participate in the discussions and 
other processes leading to the finalisa-
tion of Bills. 

Now that tbe translation of Central 
Act8 into Hindi has been brought ai-
mOlt up-to-date, plants are under consi-
deration for creating necessary opportu-
nitiel for Offtcers of the Official LaniU-
ages Wing to become actively associated 
with the original drafting of legislation 
and to learn the techniques necessary 
for the purpose of underh.king work of 
original drafting. A schem:.- in this 
behalf which would involve inter-
alia augmentation of the strength of the 
'Official Languages Wing so that the 
officers of the Wing can deV'Ote time for 
acquirinji; ::xpertise in original drafting, 
its under contemplation. 

It is not possible at this stage to 
give any accurate estimate of the time 
which would be required for implement-
lUg the scheme. To speed up matters, 
a phased programme of undertaking the 
work of original drafting of Bills in 
Hindi of simple Bills in the first ins-
tance and of undertaning of original 
drafting of more complicaled Bliis subse-
qoently, can also be adopted. Once 
it becomes feasible to embark upon 
original drafting of Bills in Hindi, it 
would also be necessary to pass the 
necessary enabling legislation as con-
templated by Article 348 of the Consti-
tution to facilitate the introduction in 
Parliament of Bills in Hindi. 

[English] 
China's Submarines in Indian Oceao 

4072. DR. KRUPASINDHU 
BHOI: Will the Minister af DEFENCE 
be pleased to state: 




